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BEFORE THE REGISTRAR SH. RAJIV KALRA

Criminal Appeal No(s). 47-48/2020

THE STATE OF UTTAR PRADESH Appellant(s)

VERSUS

SHESH DUTT SHUKLA & ORS. Respondent (s)

Date : 17-06-2020 These appeals were called on for hearing today.

For Appellant(s)
Mr Raj Kishore Garg, Adv.
Mr Utkarsh Pandey, Adv.
Mr. Parmanand Pandey, AOR

For Respondent (s)
Mr. Pawanshree Agrawal, AOR

UPON hearing the counsel the Court made the following
ORDER

Service is complete on respondent no.l but none has entered

appearance.
Respondent nos.2 to 4 are duly represented.

Await original records from the High Court and Trial Court.

Issue reminder.

List again on 29.7.2020.
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